
exceeds the public holding, hence restricted to total public holding i.e. 24,90,751.
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parts in Europe.
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Promoters

1 96500 96.50%

2 2000 20%

1000 10%
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1 20/06/2007
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Total Revenue

Net Income

EPS 104.91
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any manner.

Not Applicable
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st
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2,00,000 2,00,000

Earnings Per Equity Share 

, 
 or 

nd

holding i.e. 24,90,751.

Shares and Share Warrants. If, however, any other statutory or other approval becomes applicable prior to the 

shareholding.

nd

02nd November, 2021.

$0.001

6.

present structure of the business in a manner which is useful to the larger interest of the shareholders. Any 
change in the structure that may be carried out, will be in accordance with the laws applicable.

% % % %

Shareholding as on the PA date NA NA NA NA

Shares acquired between 
the date of PA and Date of 
DPS date

NA NA NA NA

Shares to be acquired in 

acceptance]
24,90,751 Equity Shares 

(assuming full acceptance,  
th

BSE 2,65,000             22.21

nd November,2021.   

date of the PA.

Nil 

the PA.

Nil

preceding the date of the PA on BSE

th June ,2021 Not Applicable as shares of Target 

NA

NA

NA

NA

parameters.

tendering period.

nd

nd November,2021. Pursuant to 

assuming full acceptance.

nd December, 2021 and 

required to submit the previous approvals that they would have obtained for holding the Equity Shares, to 

However, in case of any statutory approvals being required by the Acquirers at a later date before the closure of 

Provided where the statutory approvals extend to some but not all equity shareholders, the Acquirers have 

Date of Public Announcement 02nd November,2021 Tuesday
11th November,2021 Thursday

Announcement and detailed Public Statement

th November,2021 Thursday

rd December,2021
10th December,2021

14th December,2021 Tuesday
21st December,2021 Tuesday

24th December,2021
rd December,2021 Thursday

newspapers where the DPS has been published.
27th December,2021

th December,2021 Tuesday
 11th January,2022 Tuesday

Shares.

25th January,2022 Tuesday

2. Persons who have acquired equity shares but whose names do not appear in the register of members of the 

dated 9thDecember, 2016.

Tendering Period.

10. No indemnity is needed from the unregistered shareholders.

This Detailed Public Statement will also be available on the SEBI website at www.sebi.gov.in.
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